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Shri Datar : This National Committee
will take into account all the matters hav-
ing a beating on the independence move-
ment of 1857,
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Shri Datar: Yes, Sir, A provisional
programme for the consideration of the

Committee has been drawn up and will
be placed before them.

Shri Tek Chand : Is it the intention of
Government to publish a history of those
days of struggls and republish certain
books which are out of stock?

Shri Datar: So far as the first part
is concerned, the martter. I presume, is
before the Education Ministry, namely
the question of preparing a history of

fieedom movement in India. As for
the latter part I am not aware of it.

Mr. Speaker: Is one or the other of
the Deputy Ministers of Education in a
position to enlighten the House? In‘what
stage is the preparation of such a book re-
lating to the independence movement
of 18577

'l‘heD;Euty Minister of Education
(Dr. M. Das) ¢ I think the book is in
the press. .

Mr. Speaker: Will it be published

before the celebrations?

Dr. M. M. Das : Yes.

st www TEw o W Ao wAE
i ™ F9 ¥ fag aag 0f
I R W ¥ wgrpe g
fod @ ¢ 7

ot YT ;. AreE-N fade W e
wa FAE ¥ 0T gy § W) R
wrew Ffore, sar sofy e & W vl
fafreee W fodt fafreee (agsi)

20 DECEMBER 1956

Oral Answers 1816

st T & s fafree, (gerit)
aiferarie ¥ e (do% aeE) WK
T (wfeerdr) & 1

Shri Tek Chand: Any historian?
An hon. Member : The Prime Minis-
ter.

Shri Datar: I cannot say whsther
there are any historians. Butit is well-
represented committee.
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Fire Arms
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Tripura during

{b) whether Government propose to
t:‘r‘!:m these fire-arms lying with them;

(c) the number of fire-arms licences

were newly issued to the tribals
since 1954 ? -

The Minister in the Ministry of
Home Affairs (Shrl Datar): (2) 1,172.
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(b) Government have returned
82 fire-arms; the remaining fire-arms are
returnable usual police verification.

(c) 380, during the last two years.

Shri Dasaratha Deb: May [ know if
it is a fact that the tribals of Tripura who are
inhabmng the forest areas are made helpless
against the attack of wild animals like tigers
and elephants because their guns were
taken away by the Government, since the
congress came to power ?

Shri Datar: There is no question of
Government having taken away
at all. Under the former Statc

Rules were made applicable Government
had to make enquiries and find out who had
these guns that is the resson why these
guns were taken away and they are
being returned after verification.

Shri Dasaratha Deb: May 1 know
in how many cases people held unlicensed
guns in Tripura State during this period.

caton of the ‘“&‘:, e racically
integration tate were p
no laws at all yl.hcyweu
unlicensed. Thuisthermonwhy the
whole thing had to bel egalised.

Shri Dasaratha Deb: Is it not a fact

would be returned to the owners,
practice they are doing otherwise ?

Shri Datar: That is not correct.
Whatever assurances have been given are
being fully implemented.

Shri Tek Chand: May I know whe-
ther the 800 odd guns which are said to be
licens m just - ;ft&g::

3 or to just owners
licences.

Shri Datar: They were returned after
ies had been made and licenses were
issued when the enquiry was complete,
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